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to keep the position under constant review so 
that further adjustments could be made if 
necessary. 

The foreign exchange content is ex-
pected to be Rs. 180 crores (about 11.8%). 

The addition to allotment of Rs. 1,525 
crores as above, the 'Planning Commission 
·have placed at the disposal of the Rai1wa~s 
another Rs. 50 crores for Metropolitan 
Transport Schemes. 

(d) Mep.' ,aken '0 meet foreign exchange 
requirements :-

For meeting the maj"r part of the 
foreign exchange expenditure during the first 
two yea .. (v/z. 1969-70 acd 1970-71) a credit 
of US ~55 million (Rs. 41.25 crares) has 
been secured from the International Deve-
lopment Association, an affiliate of the 
World Bank: about Rs. 22 crares is expected 
. to be met from the bilateral credits already 
arranged and being arranged. For meeting 
the foreign exchange expenditure during 
the remaining three ) ears, steps will be 
taken at the appropriate stage. 
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Probibition in Union Tenitoriea 

·S10. SHRI SRADHAKAR SUPAKAR : 
Will the Minister of LAW AND SOCIAL 
WELFARE be pleased to state: 

<a) whether any measures have been 
taken by Government \0 extend the scope 
and area of prohibition in the Union Terri-
tories on the occasion of the Gandhi 
Centenary celebration ; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND iN THE 
DEPARTMENT OF SOCIAL WELFARE 
[DR. (SHRIMATI) PHULRENU GUHAj: 
(a) and (b). The information is beiD8 
collected and will be laid on the table House 
in due course. 

Requirement or Rail. 

3201. SHRI VIRENDRAKUMAR 
SHAH: Will the Minister of STEEL AND 
HEAVY ENGINEERING be pieased to 
state: 

Cal wbether any study has been made by 




